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ANDHRA  PRADESH  ACTS, ORDINANCES AND

REGULATIONS  Etc.,

The following is the authoritative text in English Language of the Ordinance

promulgated by the Governor on the 16 thApril, 2025 is being published under Article

348(3) of the Constitution of India for general  information:-

ANDHRA PRADESH ORDINANCE No. 2 OF  2025.

Promulgated by the Governor in the Seventy-sixth year of the

Republic of  the India.

AN ORDINANCE TO PROVIDE SUB-CLASSIFICATION OF SCHEDULED

CASTES IN THE STATE OF ANDHRA PRADESH TO ENSURE THEIR

UNIFIED AND UNIFORM PROGRESS IN THE SOCIETY.
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S. ABDUL NAZEER,

Governor  of  Andhra Pradesh.

GOTTAPU PRATIBHA DEVI,
Secretary  to Government,

Legal and Legislative  Affairs & Justice,
Law Department.


